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represent the House. Whatever collectively
all of you will say, I will do it.

(Interruptions)

SWAMY :
That

DR. SUBRAMANIAM
Parliament is not absolutely supreme.
also must be understood.

MR. SPEAKER :
titution.

We made the Cons-
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PAPERS LAID ON THE TABLE

Detailed Demands for Grants of the
Mibistry of Law,.Justice and
Company Affairs for 198 1-85

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
JAGAN NATH KAUSHAL): 1 beg to
lay on the Table a copy of the Detailed
Demands for Grants (Hindi anod English
versions) of the Ministry of Law, Justice
and Company Affairs for 1984-85, (Placed
in Library. See No. LT - 8022/84).

“ Notifications uuder Industries (Development
and Regulations) Act, 1951, Review In the
.. Working of and Annual Report of
. % . Braithwaite and Co. Ltd.
" Calcutta for 1982-83 etc. eic.

MARCH 28, 1984
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
PATTABH] RAMA RAO): 1 beg 10 lay
on the Table : — -

1. A copy each of the following Notifica-
tions (Hindi and English versions) under
sub-section (2) of section 18AA of the
Industries (Development and Regula-
tions) Act, 1951 :

(i) S.0. 132 (E) published in Gazette
of India dated the 28th February,
1984 rcgarding cxtension of period

- of take over of management of
Messrs Malabar Spinning and
Weaving Mills Limited, Calicut,
beyond five years. )

(ii)) S.0. 133 (E) published in Gazette
of India dated the 28th February,
1984 regarding extension of period
of take over of management of
Messrs Kottayam Textiles Limited,
Kottayam, beyond fiive years.

S.0. 134 (E) published in Gazette
ofIndia dated the 2s5th February,
1984 regarding cxtension of period
of take over of management of
Messrs Prabhuram Mills Limited,
Chenganpur, beyond five years.
[Placed in Library. See No. LT—
8023/84].

2. A copy each of the following papers
(Hindi and English versions) under sub-
scction (1) of section 619A of the Com-
panies Act, 1956 :—

(i)

(a) (i) A statement regarding Review by
the Government on the working of
the Braithwaite and Company
Limited, Calcutta, of the year
1982-83,

(ii) Annual Report of the Braithwaite
and Company Limited, Calcutta,
for the ycar 1982-83 along with
Audited Accounts and the com-

ments of the Comptrojler and
Auditor General thereon.
[Placed in Library. See No. LT—

8024/84).

A statement regarding Review by

s the Government on the working of

" the Jessop and Company Limited,
' Calcutta, for the year 1982-83.""
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(i) Annual Report of the Jessop and
Company Limited, Calcutta, for the
year 1982-83 along with Audited
Accounts and the comments of the
Comptrollesr and Auditor General
thereon.

(3) Two statements (Hindi and English
versions) showing reasons for delay in

laying the papers mentioned at

(2) above.

[Placed in Library. See No. LT—
8025/84].

Reviews on the Working of and Annual Reports
of National Mineral Development Corporation
Ltd., Hyderabad for 1982-83 and Sponge Iron
India Ltd. Hyderabad for 1982-83 and two
Statements for Delay in Laying the Papers

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING AND MINISTER OF
STATE IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
H.K.L. BHAGAT): 1 beg to lay on the
Table : —

(1) A copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Com-
panies Act, 1956 : —

(a) (i) Review by the Government on the
working of the National Mineral
Development Corporation Limited,
Hyderabad, for the yoar 1982.83,

Annual Report of the National
Mineral Development Corporation
Limited, Hyderabad, for the year
1982-83 along with Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon.

[Placed in Library. See No. LT—
8026/ 24].

Review by the Government on the
working of the Sponge Iron India
Limited, Hyderabad, for the year
1982-83,

Annual Report of the Sponge Iron

India Limited, Hyderabad, for the
year 1982-83 along with Audited

an
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(i)

[

**Not recorded.

CHAITRA 8, 1906 (SAKA)

Accounts and the comments of the
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Comptroller and Auditor General
thereon.

(2) Two statements (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1) above.
[Placed in Library. See No. LT—
8027/84].

MR. SPEAKER 1 The Home Ministry’s
Demands are under discussion. You can
raise any point regarding Home Affairs,
including law and order. It should be done,
Why can't you do it 7

wt wza fagra aradat (At faeill) @
few g7 M ay e % § 5T o af
weATF g€ §, STw! T q ?

qeqN AFAG © ATSAGT S, AT AT
gy  fe gal wwl # ax w1, A
g% w1 Qaaw A 2

! Taw A fag : (fEdoman) -
#TT gETO g w1 g Afag---

Seaw AKAT : WE GEIT AG

=t aaw warT fag : fvEgens w
#qt faTrar 7EY fogr ST ¢ ? Qumar
T |/IT AT @ & 1 7oA A I PI_H
® TNT W §, AT w1 wrdangy
g gar ...

SHRI SATYASADHAN CHAKRA-
BORTY :**

MR. SPEAKER :
get into it. Not allowed,

allowed him.

1 am not going to
I have not

(Interruptions)*®*
St wAYTH SETAY  (Er9IE) : oeae
, X ey Afew faar g—aiw 2w

& LR 0‘.
MR. SPEAKER :

s T afaF
it wezqre ST ¥ faw s o,

Not allowed.
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